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DR. AMAR PATNAITK (Odisha): Sir, T also associate myself with the matter raised
by the hon. Member.

SHRI ABTR RANTAN BISWAS (West Bengal): Sir, I also associate myself with the
matter raised by the hon. Member.

Need for SC/ST post-matric scholarships to students admitted under management

quota/spot counselling
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SHRI RAJ BABBAR (Uttarakhand): Sir, T associate myself with the matter raised
by the hon. Member.

SHRI P WILSON (Tamil Nadu): Sir, I also associate myself with the matter raised
by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRIMATI SHANTA CHHETRI (West Bengal): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, [ also associate myself with the
matter raised by the hon. Member.
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Need to address difficulties being faced by Saras (Vaishnav Monasteries) in Assam

due to encroachment and shortage of finances
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